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ALPHABETICAL LIST OF MEMBERS OF FIFTEENTH LOK SABHA

Aaron Rashid, Shri J.M. (Theni)
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Argal, Shri Ashok (Bhind)

Aron, Shri Praveen Singh (Bareilly)

Awale, Shri Jaywant Gangaram (Latur)

Azad, Shri Kirti (Darbhanga)

Azharuddin, Mohammed (Moradabad)

Baalu, Shri T.R. (Sriperumbudur)

‘Baba’, Shri K.C. Singh (Nainital-Udhamsingh Nagar)

Babar, Shri Gajanan D. (Maval)

Babbar, Shri Raj (Firozabad)

Badal, Shrimati Harsimrat Kaur (Bhatinda)

Baghel, Shrimati Sarika Devendra Singh (Hathras)

Bahuguna, Shri Vijay (Tehri Garhwal)

Bairwa, Shri Khiladi Lal (Karauli Dholpur)

Bais, Shri Ramesh (Raipur)

Baite, Shri Thangso (Outer Manipur)

Baitha, Shri Kameshwar (Palamau)

Bajwa, Shri Pratap Singh (Gurdaspur)

Baliram, Dr. ( Lalganj)

Balmiki, Shri Kamlesh (Bulandshahr)

Balram, Shri P. (Mahabubabad)

Bandyopadhyay, Shri Sudip ( Kolkata Uttar)

Banerjee, Kumari Mamata (Kolkata Dakshin)

Banerjee, Shri Ambica (Howrah)

Banerjee, Shri Kalyan (Sreerampur)

Bansal, Shri Pawan Kumar (Chandigarh)

Bapiraju , Shri K. (Narsapuram)

Barq, Dr. Shafiqur Rahman (Sambhal)

Basavaraj, Shri G. S. (Tumkur)

Basheer, Shri Mohammed E.T. (Ponnani)

Baske, Shri Pulin Bihari (Jhargram)

Bauri, Shrimati Susmita (Vishnupur)

Bavalia, Shri Kunvarjibhai Mohanbhai (Rajkot)

Beg, Dr. Mirza Mehboob (Anantnag)

Besra, Shri Devidhan (Rajmahal)

Bhadana, Shri Avtar Singh (Faridabad)

Bhagat, Shri Sudarshan (Lohardaga)

Bhagora, Shri Tara Chand (Banswara)

Bhaiya, Shri Shivraj (Damoh)

Bhajan Lal, Shri (Hisar)

Bhoi, Shri Sanjay (Bargarh)

Bhonsle, Shri Udayanraje (Satara)

Bhujbal, Shri Sameer (Nashik)

Bhuria, Shri Kanti Lal (Ratlam)

Biju, Shri P.K. (Alathur)

Biswal, Shri Hemanand (Sundargarh)

Bundela, Shri Jitendra Singh (Khajuraho)

Bwiswmuthiary, Shri Sansuma Khunggur (Kokrajhar)

Chacko, Shri P.C. (Thrissur)



Chang, Shri C.M. (Nagaland)

Chakravarty, Shrimati Bijoya (Guwahati)

Chaudhary, Dr. Tushar (Bardoli)

Chaudhary, Shri Arvind Kumar (Basti)

Chaudhary, Shri Jayant (Mathura)

Chauhan, Shri Dara Singh (Ghosi)

Chauhan, Shri Mahendrasinh P. (Sabarkantha)

Chauhan, Shri Prabhatsinh P. (Panchmahal)

Chauhan, Shri Sanjay Singh (Bijnor)

Chauhan, Shrimati Rajkumari (Aligarh)

Chavan, Shri Harishchandra (Dindori)

Chidambaram, Shri P. (Sivaganga)

Chinta Mohan, Dr. (Tirupati)

Chitthan, Shri N.S.V. (Dindigul)

Choudhary, Shri Bhudeo (Jamui)

Choudhary, Shri Harish (Barmer)

Choudhary, Shri Nikhil Kumar (Katihar)

Choudhry, Shrimati Shruti (Bhiwani-Mahendragarh)

Choudhury, Shri Abu Hasem Khan (Maldaha Dakshin)

Chowdhary, Shrimati Santosh (Hoshiarpur)

Chowdhury, Shri Adhir (Bahrampur)

Chowdhury, Shri Bansa Gopal (Asansol)

‘Commando’, Shri Kamal Kishor (Bahraich)

Das, Shri Bhakta Charan (Kalahandi)

Das, Shri Khagen (Tripura West)

Das, Shri Ram Sundar (Hajipur)

Dasgupta, Shri Gurudas (Ghatal)

Dasmunsi, Shrimati Deepa (Raiganj)

Dastidar, Dr. Kakoli Ghosh (Barasat)

Davidson, Shrimati J. Helen (Kanyakumari)

De, Dr. Ratna (Hooghly)

Deka, Shri Ramen (Mangaldoi)

Deo, Shri V. Kishore Chandra (Aruku)

Deora, Shri Milind (Mumbai-South)

Deshmukh, Shri K.D. (Balaghat)

Devi, Shrimati Ashwamedh (Ujiyarpur)

Devi, Shrimati Rama (Sheohar)

Devegowda, Shri H.D. (Hassan)

Dhanapalan, Shri K.P. (Chalakudy)

Dhotre, Shri Sanjay (Akola)

(iv)

Dhruvanarayana, Shri R. (Chamrajanagar)

Dhurve, Shrimati Jyoti (Betul)

Dias, Shri Charles (Nominated)

Dikshit, Shri Sandeep (East Delhi)

Dome, Dr. Ram Chandra (Bolpur)

Dubey, Shri Nishikant (Godda)

Dudhgaonkar, Shri Ganeshrao Nagorao (Parbhani)

Dutt, Shrimati Priya (Mumbai North-Central)

Elangovan, Shri T.K.S. (Chennai North)

Engti, Shri Biren Singh (Autonomous Distt. Assam)

Ering, Shri Ninong (Arunachal East)

Gaddigoudar, Shri P.C. (Bagalkot)

Gadhvi, Shri Mukesh Bhairavdanji (Banaskantha)

Gaikwad, Shri Eknath Mahadeo (Mumbai South Central)

Gandhi, Shri Dilipkumar Mansukhlal (Anmadnagar)

Gandhi, Shri Rahul (Amethi)

Gandhi, Shri Varun (गि)

Gandhi, Shrimati Maneka (Aonla)

Gandhi, Shrimati Sonia (Raebareli)

Gandhiselvan, Shri S. (Namakkal)

Ganeshamurthi, Shri A. (Erode)

Gavit, Shri Manikrao Hodlya (Nandurbar)

Gawali, Shrimati Bhavana Patil (Yavatmal-Washim)

Geete, Shri Anant Gangaram (Raigad)

Ghatowar, Shri Paban Singh (Dibrugarh)

Ghubaya, Shri Sher Singh (Ferozpur)

Gogoi, Shri Dip (Kaliabor)

Gohain, Shri Rajen (Nowgong)

Gouda, Shri Shivarama (Koppal)

Gowda, Shri D.B. Chandre (Bangalore North)

Gowda, Shri D.V. Sadananda (Udupi-Chikmagalur)

Guddu, Shri Premchand (Ujjain)

Gulshan, Shrimati Paramjit Kaur (Faridkot)

Haldar, Dr. Sucharu Ranjan (Ranaghat)

Handique, Shri B.K. (Jorhat)

Haque, Shri Mohd. Asrarul (Kishanganj)

Haque, Sk. Saidul (Bardhman-Durgapur)

Hari, Shri Sabbam (Anakapaili)

Harsha Kumar, Shri G.V. (Amalapuram)

Hasan, Shrimati Tabassum (Kairana)



Hassan, Dr. Monazir (Begusarai}

Hazari, Shri Maheshwar (Samastipur)

Hegde, Shri Anant Kumar (Uttar Kannada)

Hooda, Shri Deepender Singh (Rohtak)

Hossain, Shri Abdul Mannan (Murshidabad)

Hussain, Shri Ismail (Barpeta)

Hussain, Shri Syed Shahnawaz (Bhagalpur)

Islam, Sk. Nurul (Basirhat)

Jadhao, Shri Prataprao Ganpatrao (Buldhana)

Jadhav, Shri Baliram (Palghar)

Jagannath, Dr. Manda (Nagarkurnool)

Jagathrakshakan, Dr. 5. (Arakkonam)

Jahan, Shrimati Kaisar (Sitapur)

Jain, Shri Pradeep (Jhansi)

Jaiswal, Dr. Sanjay (Paschim Champaran)

Jaiswal, Shri Gorakh Prasad (Deoria)

Jaiswal, Shri Shriprakash (Kanpur)

Jakhar, Shri Badri Ram (Pali)

Jardosh, Shrimati Darshana (Surat)

Jat, Shrimati Poonam Veljiphai (Kachchh)

Jatua, Shri Choudhury Mohan (Mathurapur)

Jawale, Shri Haribhau (Raver)

Jayaprada, Shrimati (Rampur)

Jena, Shri Mohan (Jajpur)

Jena, Shri Srikant (Balasore)

Jeyadurai, Shri S.R. (Thoothukkudi)

Jhansi Lakshmi, Shrimati Botcha (Vizianagaram)

Jigajinagi, Shri Ramesh (Bijapur)

Jindal, Shri Naveen (Kurukshetra)

Joshi, Dr. C.P. (Bhilwara)

Joshi, Dr. Murli Manohar (Varanasi)

Joshi, Shri Kailash (Bhopal)

Joshi, Shri Mahesh (Jaipur)

Joshi, Shri Pralhad (Dharwad)

Judev, Shri Dilip Singh (Bilaspur)

Kachhadia, Shri Naranbhai (Amreli)

Kalmadi, Shri Suresh (Pune)

Kamal Nath, Shri (Chhindwara)

Kamat, Shri Gurudas (Mumbai North West)

Karunakaran, Shri P. (Kasargod)

(v)

Karwaria, Shri Kapil Muni (Phoolpur)

Kashyap, Shri Baliram (Bastar)

Kashyap, Shri Virender (Shimla)

Kaswan, Shri Ram Singh (Churu)

Kataria, Shri Lalchand (Jaipur Rural)

Kateel, Shri Nalin Kumar (Dakshina Kannada)

Kaur, Shrimati Preneet (Patiala)

Kaypee, Shri Mohinder Singh (Jalandhar)

Khaire, Shri Chandrakant (Aurangabad)

Khan, Shri Hassan (Ladakh)

Khandela, Shri Mahadeo Singh (Sikar)

Kharge, Shri Mallikarjun (Gulbarga)

Khatgaonkar, Shri Bhaskarrao Bapurao Patil (Nanded)

Khatri, Dr. Nirmal (Faizabad)

Khursheed, Shri Salman (Farrukhabad)

Killi, Dr. Kruparani (Srikakulam)

Koda, Shri Madhu (Singhbhum)

Kowase, Shri Marotrao Sainuji (Gadchiroli-Chimur)

Krishnasswamy, Shri M. (Arani)

Kristappa,Shri N. (Hindupur)

Kumar, Shri Kaushalendra (Nalanda)

Kumar, Shri Mithilesh (Shahjahanpur)

Kumar, Shri P. (Tiruchirappaili)

Kumar, Shri Ramesh (South Delhi)

Kumar, Shri Shailendra (Kaushambi)

Kumar, Shri Virendra (Tikamgarh)

Kumar, Shri Vishwa Mohan (Supaul)

Kumar, Shrimati Meira (Sasaram)

Kumaraswamy, Shri H.D. (Bangalore Rural)

Kumari, Shrimati Chandresh (Jodhpur)

Kumari, Shrimati Putu! (Banka)

Kurup, Shri N. Peethambara (Kollam)

Laguri, Shri Yashbant (Keonjhar)

Lakshmi, Shrimati Panabaka (Bapatia)

Lal, Shri Pakauri (Robertsgan})

Lalu Prasad, Shri (Saran)

Lingam, Shri P. (Tenkasi)

Madam, Shri Vikrambhai Arjanbhai (Jamnagr)

Mahajan, Shrimati Sumitra (Indore)

Mahant, Dr. Charan Das (Korba)



Maharaj, Shri Satpal (Garhwal)

Mahato, Shri Baidyanath Prasad (Balmikinagar)

Mahato, Shri Narahari (Purulia)

Mahtab, Shri B. (Cuttack)

Majhi, Shri Pradeep (Nabarangpur)

Majumdar, Shri Prasanta Kumar (Balurghat)

Maken, Shri Ajay (New Delhi)

Malik, Shri Jitender Singh (Sonepat)

Malik, Shri Sakti Mohan (Arambagh)

Mandal, Dr. Tarun (Jaynagar)

Mandal, Shri Mangani Lal (Jhanjharpur)

Mandlik, Shri Sadashivrao Dadoba (Kolhapur)

Mani, Shri Jose K. (Kottayam)

Manian, Shri 0.5. (Mayiladuthurai)

Manjhi, Shri Hari (Gaya)

Maran, Shri Dayanidhi (Chennai Central)

Marandi, Shri Babu Lal (Kodarma)

Masram, Shri Basori Singh (Mandla)

Mcleod, Shrimati Ingrid (Nominated)

Meena, Shri Namo Narain (Tonk-Sawai Madhopur)

Meena, Shri Raghuvir Singh (Udaipur)

Meena, Dr. Kirodi Lal (Dausa)

Meghe, Shri Datta (Wardha)

Meghwal, Shri Arjun Ram (Bikaner)

Meghwal, Shri Bharat Ram (Sriganganagar)

Meinya, Dr. Thokchom (Inner Manipur)

Mirdha, Dr. Jyoti (Nagaur)

Mishra, Shri Govind Prasad (Sidhi)

Mishra, Shri Mahabal (West Delhi)

Misra, Shri Pinaki (Puri)

Mitra, Shri Somen (Diamond Harbour)

Mohan, Shri P.C. (Bangalore Central)

Mohapatra, Shri Sidhant (Berhampur)

Moily, Shri M. Veerappa (Chikkballapur)

Mukherjee, Shri Pranab (Jangipur)

Munda, Shri Arjun (Jamshedpur)

Munda, Shri Karia (Khunti)

Munde, Shri Gopinath (Beed)

Muniyappa, Shri K.H. (Kolar)

Muttemwar, Shri Vilas (Nagpur)

(vi)

Nagar, Shri Surendra Singh (Gautam Budh Nagar)

Nagpal, Shri Devendra (Amroha)

Naik, Dr. Sanjeev Ganesh (Thane)

Naik, Shri Shripad Yesso (North Goa)

Namdhari, Shri Inder Singh (Chatra)

Napoleon, Shri D. (Perambalur)

Naqvi, Shri Zafar Ali (Kheri)

Narah, Shrimati Ranee (Lakhimpur)

Narayanrao, Shri Sonawane Pratap (Dhule)

Narayanasamy, Shri V. (Puducherry)

Naskar, Shri Gobinda Chandra (Bangaon)

Natarajan, Shri P.R. (Combatore)

Natrajan, Kumari Meenakshi (Mandsaur)

Nirupam, Shri Sanjay (Mumbai North)

Nishad, Capt. Jai Narain Prasad (Muzaffarpur)

Noor, Kumari Mausam (Maldaha Uttar)

Ola, Shri Sis Ram (Jhunjhunu)

Owaisi, Shri Asaduddin (Hyderabad)

Pakkirappa, Shri S. (Raichur)

Pal, Shri Jagdambika (Domariyaganj)

Pal, Shri Rajaram (Akbarpur)

Pala, Shri Vincent H. (Shillong)

Palanimanickam, Shri 5.5. (Thanjavur)

Panda, Shri Baijayant (Kendrapara)

Panda, Shri Prabodh (Midnapore)

Pandey, Dr. Vinay Kumar (Shrawasti)

Pandey, Kumari Saroj (Durg)

Pandey, Shri Gorakhnath (Bhadohi)

Pandey, Shri Rakesh (Ambedkar Nagar)

Pandey, Shri Ravindra Kumar (Giridih)

Pangi, Shri Jayaram (Koraput)

Paranipe, Shri Anand Prakash (Kalyan)

Paswan, Shri Kamlesh (Bansgaon)

Patasani, Dr. Prasanna Kumar (Bhubaneswar)

Patel, Shri Bal Kumar (Mirzapur)

Patel, Shri Deoraj Singh (Rewa)

Patel, Shri Devji M. (Jalare)

Patel, Shri Dinsha (Kheda)

Patel, Shri Kishanbhai V. (Valsad)

Patel, Shri Lalubhai Babubhai (Daman & Diu)



Patel, Shri Nathubhai Gomanbhai (Dadra & Nagar Haveli)

Patel, Shri Praful (Bhandara-Gondiya)

Patel, Shri R.K. Singh (Banda)

Patel, Shri Somabhai Gandalal Koli (Surendranagar)

Patel, Shrimati Jayshreeben (Mahesana)

Pathak, Shri Harin (Ahmedabad East)

Patil, Dr. Padmasinha Bajirao (Osmanabad)

Patil, Shri A.T. Nana (Jalgaon)

Patil, Shri C.R. (Navsari)

Patil, Shri Danve Raosaheb (Jaina)

Patil, Shri Sanjay Dina (Mumbai North East)

Patil, Shri Pratik (Sangli)

Patle, Shrimati Kamla Devi (Janjgir-Champa)

Paul, Shri Tapas (Krishnanagar)

Pawar, Shri Sharad (Madha)

Pilot, Shri Sachin (Ajmer)

Potai, Shri Sohan (Kanker)

Prabhakar, Shri Ponnam (Karimnagar)

Pradhan, Shri Amarnath (Sambalpur)

Pradhan, Shri Nityananda (Aska)

Prasada, Shri Jitin (Dhaurhara)

Premdas, Shri (Etawah)

Punia, Shri P. L. (Barabanki)

Purandeswari, Shrimati D. (Visakhapatnam)

Purkayastha, Shri Kabindra (Silchar)

Radadiya, Shri Vitthalbhai Hansrajbhai (Porbandar)

Raghavan, Shri M.K. (Kozhikode)

Raghavendra, Shri B.Y. (Shimoga)

Rahman, Shri Abdul (Vellore)

Rai, Shri Prem Das (Sikkim)

Raja, Shri A. (Nilgiris)

Rajagopal, Shri L. (Vijayawada)

Rajbhar, Shri Ramashankar (Salempur)

Rajendran, Shri C. (Chennai South)

Rajesh, Shri M.B. (Palakkad)

Raju, Shri M.M. Pallam (Kakinada)

Rajukhedi, Shri Gajendra Singh (Dhar)

Ram, Shri Purnmasi (Gopalganj)

Ramachandran, Shri Muilappally (Vadakara)

Ramasubbu, Shri S.S. (Tirunelveli)

Ramkishun, Shri (Chandauli)

Ramshankar, Prof. (Agra)

Rana, Shri Jagdish Singh (Saharanpur)

Rana, Shri Kadir (Muzaffarnagar)

Rana, Shri Rajendrasinh (Bhavnagar)

Rane, Shri Nilesh Narayan (Ratnagiri-Sindhudurg)

Rao, Dr. K.S. (Eluru)

Rao, Shri K. Chandrasekhar (Mahbubnagar)

Rao, Shri K. Narayan (Machilipatnam)

Rao, Shri Nama Nageswara (Khammam)

Rao, Shri Rayapati Sambasiva (Guntur)

Rathod, Shri Ramesh (Adilabad)

Rathwa, Shri Ramsinh (Chhota Udaipur)

Rawat, Shri Ashok Kumar (Misrikh)

Rawat, Shri Harish (Haridwar)

Ray, Shri Bishnu Pada (Andaman & Nicobar Islands)

Ray, Shri Rudramadhab (Kandhamal)

Reddy, Shri Anantha Venkatarami (Anantapur)

Reddy, Shri Gutha Sukhender (Nalgonda)

Reddy, Shri K.J.S.P (Kurnool)

Reddy, Shri K.R.G. (Bhongir)

Reddy, Shri M. Venugopala (Narasaraopet)

Reddy, Shri M. Raja Mohan (Neilore)

Reddy, Shri M. Sreenivasulu (Ongole)

Reddy, Shri S. Jaipal (Chelvella)

Reddy, Shri 5.7४. (Nandyal)

Riyan, Shri Baju Ban (Tripura East)

Roy, Prof. Saugata (Dum Dum)

Roy, Shri Arjun (Sitamarhi)

Roy, Shri Mahendra Kumar (Jalpaiguri)

Roy, Shri Nripendra Nath (Cooch Behar)

Roy, Shrimati Shatabdi (Birbhum)

Ruala, Shri C.L. (Mizoram)

Sachan, Shri Rakesh (Fatehpur)

Saha, Dr. Anup Kumar (Bardhman East)

Sahay, Shri Subodh Kant (Ranchi)

Sahu, Shri Chandu Lal (Mahasamund)

Sai, Shri Vishnu Dev (Raigarh)

Sai Prathap, Shri A.(Rajampet)

Sampath, Shri A. (Attingal)



Sangma, Kumari Agatha (Tura)

Sanjoy, Shri Takam (Arunachal West)

Sardinha, Shri Francisco Cosme (South Goa)

Saroj, Shri Tufani (Machhlishahr)

Saroj, Shrimati Sushila (Mohanlalgan))

Satpathy, Shri Tathagata (Dhenkanal)

Satyanarayana, Shri Sarvey (Malkajgiri)

Sayeed, Shri Hamdullah (Lakshadweep)

Scindia, Shri Jyotiraditya M. (Guna)

Scindia, Shrimati Yashodhara Raje (Gwalior)

Selja, Kumari (Ambala)

Semmalai, Shri 5. (Salem)

Sethi, Shri Arjun Charan (Bhadrak)

Shanavas, Shri M.!. (Wayanad)

Shantha, Shrimati J. (Bellary)

Sharma, Dr. Arvind Kumar (Karnal)

Sharig, Shri 5.0. (Baramulla)

Sharma, Shri Jagdish (Jahanabad)

Sharma, Shri Madan Lal (Jammu)

Shekhar, Shri Neeraj (Ballia)

Shekhawat, Shri Gopal Singh (Rajsamand)

Shetkar, Shri Suresh Kumar (Zaheerabad)

Shetti, Shri Raju (Hatkanangle)

Shinde, Shri Sushilkumar (Solapur)

Shivaji, Shri Adhalrao Patil (Shirur)

Shivkumar, Shri K. a/as J.K. Ritheesh (Ramanathapuram)

Shukla, Shri Balkrishna Khanderao (Vadodara)
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The Lok Sabha met at Twenty Five Minutes past

Twelve of the Clock.

[Mavam Speaker “7 he Chair]

NATIONAL ANTHEM

(The National Anthem was played.)

2.26 hrs.

REFERENCE BY THE SPEAKER

International Mother Language Day

[Translation]

MADAM SPEAKER: Hon'ble Members, as all of you

know, 29 February is celebrated as International Mother

Language Day all over the world in order to promote

Linguistic and cultural diversity and multi tinguism.

There is no doubt in it that the mother languge

plays important role in bringing up and development of

children. While promoting communication, mutual dialogue

and understanding through language among the people

of entire world, this day is celebrated to provide

assistance in conserving and rejuvenating our rich cultural

heritage.

Despite linguistic and other diversities, India has

emerged as united country. On this occasion, we reiterate

our resolution to take forward our efforts to evolve a

policy for learning language and for upkeeping rich lingual

diversity for future generations.

2.27 hrs.

PRESIDENT’S ADDRESS*

[English]

SECRETARY-GENERAL: | beg to lay on the Table

a copy of the President's Address to both Houses of

Parliament assembled together on the 2tst February,

204.

*Laid on the Table and also placed in Library, See No. LT-3882/5/20.

[Translation]

*Hon’ble Members,

| welcome you to the first session of the new decade.

| hope this will be a very productive and useful session.

Hon'ble Members,

Our heart goes out to the people of Ladakh, who

suffered the consequences of a severe cloud-burst, leading

to an unprecedented loss of life and property. My

government has taken effective measures for the

immediate relief and rehabilitation of the affected people

and it stands committed to completing the remaining tasks

with the utmost urgency.

Recently, we suffered a national loss in the death of

Pandit Bhimsen Joshi. The void left by his death in the

cultural life of our country will be difficult to fill.

Hon'ble Members,

The Commonwealth Games in October last were a

great success. Our sports persons secured an

unprecedented medal tally. The citizens of Delhi displayed

exemplary discipline and courtesy. We are proud of these

achievements.

Hon’ble Members,

We have gone through a difficult year for our country.

Inflation has been a problem in the past year. Certain

parts of the country have suffered from unacceptably high

levels of violence, especially areas affected by left-wing

extremism and the Kashmir valley. There has been a

grievance in some quarters that the benefits intended for

the poor through anti-poverty programmes have not

reached them in full measure.

My government’s foremost priorities in 204-2042 will

be:

(i) to combat inflation and, in particular, to protect

the common man from the impact of rising food

prices;

गन Excellency Shrimati Pratibha Devisingh Patil, President of

India, delivered the Address in the Central Hall in Hindi,

English text of the Address was read by His Excellency

Shri Mohammad Hamid Ansari, Vice President of India.
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(ii) to address frontally the concern regarding the

lack of probity and integrity in public life;

(iii) to sustain the momentum of economic growth,

while ensuring that the poor, the weak and the

disadvantaged get a fair share in the fruits of

growth;

(iv) to maintain an uncompromising vigil on the

internal and external security fronts; and

(v) to pursue a foreign policy which will ensure that

our voice is heard and our interests are

protected in global fora.

Tho Indian economy continues to be on a trajectory

of high growth despite an adverse global environment.

The policies we followed to handle the global financial

meltdown stand vindicated. However, there is no room

for complacency. We have to strive to make the domestic

environment more conducive to investment, encouraging

public as well as private investment, and domestic as

well as foreign investment, particularly foreign direct

investment. We have to maintain the momentum for

reforms on a wide front.

My government is deeply concerned over the adverse

impact of inflation on the aam aadmi and the threat it

poses to the growth momentum. It has taken a number

of pro-active measures to counteract the ill-effects of

inflation. The import regime has been liberalized to ease

supply constraints of critical items. Exports of commodities

like edible oils and pulses have been banned. Pulses

are being supplied at subsidized prices through the public

distribution system. Public sector units have been directed

to open more retail outlets for selling vegetables to

individual consumers. The issue prices for rice and wheat

for the public distribution system have not been changed

for the last eight years. These steps have shown results.

Cereal prices, a dominant cause of concern last year,

have been in check. In fact, inflation was declining until

November last when unseasonal rains in some states,

led to a spurt in vegetable prices. These prices have

come down again following the arrival of the fresh crop.

The long term solution lies in increasing productivity

and production. My government has provided huge

incentives to our farmers to produce more. The minimum

support price for paddy has been raised from Rs. 550 to

Rs. 000 per quintal and that for wheat from Rs. 630 to

Rs. {00 per quintal over a six year period. The support

price for sugarcane has been increased by more than

50% over the past two years. We have continued to give

incentives through the supply of fertilizers at subsidized
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prices. The new nutrient based system is likely to enhance

the rational use of fertilisers. The Rashtriya Krishi Vikas

Yojana, has pumped in investment of around Rs. 35,000

crore in agriculture. The National Food Security Mission

has taken the green revolution to Eastern India. Credit

flows to agriculture have reached record levels. Nearly

one crore hectares have been brought under assured

irrigation since 2005-06. Water conservation measures

have been taken up on a war footing under the Mahatma

Gandhi National Rural Employment Guarantee Act.

Hon’ble Members,

My government stands committed to ensuring that

farmers get remunerative prices for their produce. They

should be able to sell to the consumer without

impediments being placed on them. Measures necessary

to ensure this fall largely in the domain of states. Concrete

steps will be taken to augment investment and provide

suitable incentives to the states in this direction.

| had announced earlier my government's commitment

to bring forward a Food Security Law that will entitle

statutorily every family, below the poverty line, to

foodgrains at highly subsidized prices. Important inputs in

this regard have been received from the National Advisory

Council. The states are being consulted as the success

of the programme hinges critically on their commitment

to reforms in the public distribution system.

Hon’ble Members,

Our citizens deserve good governance; it is their

entitlement and our obligation. My government stands

committed to improving the quality of governance and

enhancing transparency, probity and integrity in public life.

A Group of Ministers is considering all measures, including

legislative and administrative, to tackle corruption and

improve transparency. The Group will consider issues

relating to the formulation of a public procurement policy

and enunciation of public procurement standards, review

and abolition of discretionary powers enjoyed by Ministers,

introduction of an open and competitive system of

exploiting natural resources, fast tracking of cases against

public servants charged with corruption, and amendments

to the relevant laws to facilitate quicker action against

public servants. It will also consider issues relating to the

state funding of elections. The report of the Group of

Ministers is expected soon. A bill to give protection to

whistleblowers has been introduced in Parliament. My

government has also decided to ratify the United Nations

Convention Against Corruption.
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The subject of electoral reforms has been debated

over the years. | am sure that all parties across the

political spectrum support the need for bringing about

such reforms. | am happy to share with the Hon'ble

Members that my government has constituted a committee

on electoral reforms to fast track the process. The

committee has held regional conferences with the

concerned stakeholders. This will culminate in a national

conference in April this year. it is expected that this

process of consultation would lead to a consensus on an

acceptable agenda of reforms.

My government attaches high priority to improving

the delivery of justice and reducing delays in the disposal

of cases. The details of the National Mission for Delivery

of Justice and Legal Reforms are expected to be finalized

soon. This shouid result in re-engineering of procedures,

improving of human resources in this sector and

leveraging of information technology. The Judicial

Standards and Accountability Bill, already introduced in

Parliament, is intended to enhance the accountability of

the judiciary, thereby improving its image and efficiency.

Hon'ble Members,

The issue of black money has attracted a lot of

attention in the recent past, especially that allegedly

stashed away in foreign banks. Government fully shares

the concern about the ill-effects of black money whether

generated by evasion of taxes on income earned

legitimately or through illegal activities. My government

stands committed to tackling the menace frontally. It

requires diligent, sustained effort by all law enforcement

agencies, including those of state governments.

My government has taken many steps to strengthen

the legal framework, build new institutions, and improve

capacity to tackle this problem. A multidisciplinary study

has been commissioned to study its ramifications for

national security and recommend a suitable framework to

tackle it. Government is also working closely with the

international community, especially through the G-20, to

expedite the process of identification and recovery of such

money. India is now a member of the Financial Action

Task Force in recognition of its anti-money laundering

and anti-tax evasion measures. India has also gained

membership of the Eurasian Group and the Task Force

on Financial Integrity and Economic Development. My

government has taken steps to facilitate exchange of

information for tax purposes with such countries and

entities where Indian citizens may have parked their

money. The early results have been encouraging. These
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steps have led to additional collection of taxes of

Rs. 34,60 crore and detection of additional income of

Rs. 48,784 crore. My government will spare no effort in

bringing back to India what belongs to it and to bring the

guilty to book.

Hon'ble Members,

Infrastructure is critical for development. My

government has accorded the highest priority to improving

infrastructure. The investment of over Rs. 20 lakh crore

in the Eleventh Plan is more than twice the investment

in the Tenth Plan. This is proposed to be doubled in the

Twelfth Plan.

This huge quantum of investment cannot be funded

by govemment alone. It needs to be supplemented by

private participation. My government has put in place the

required framework for a transparent public-private

partnership. The contribution of the private sector has

reached 34% of the total investment in infrastructure last

year.

The Indian telecom network has expanded to almost

800 million connections. The wireless network is the

second largest in the world. My government is now

making concerted efforts to take mobile and broadband

services to the rural areas.

My government proposes to extend the coverage of

private FM radio services to all cities with a population of

one lakh and above. A total of 806 new FM radio

channels in 283 cities are proposed to be set up. It is

also proposed to give incentives to future FM radio

operations in Jammu & Kashmir, the North Eastern States

and island territories.

Electricity is vital for our rapidly growing and

increasingly inclusive economy. Although the programme

to add power generation capacity shows improvement,

energy shortages continue. My government is committed

to enhancing the per capita consumption of electricity,

especially in rural areas. Total electrification of all villages

is being accorded priority. Supply of quality power at

reasonable prices to all, including farmers, will be possible

if there is greater efficiency in the power sector. This

requires concerted action on reforms in the power sector,

particularly in improving the financial and technical

capabilities of the electricity distribution companies in the

states.

My government is committed to making the coal

sector more efficient, productive, environment friendly and
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consumer oriented. Steps are underway to augment the

growth in coal production from the mines in the public

sector as well as captive mines in order to meet the

growing demands mainly of the power sector.

The National Solar Mission has been operationalised.

The programme for adding 20,000 MW of solar capacity

by 2020 has taken off.

My government considers the mineral wealth of the

country as a vital national resource which has to be

harnessed towards rapid industrial development and

inclusive growth. The Mines & Minerals (Development and

Regulation) Act is proposed to be replaced with a new

piece of legislation, which will, among other measures,

ensure that local communities benefit adequately from

the development process.

An efficient, reliable and safe transport system is

vital for fostering rapid economic growth. My government

has set up a High Level National Transport Development

Policy Committee for evolving a policy framework to

provide an integrated and sustainable transport system.

Airport development is proceeding well. A state-of-

the-art, integrated terminal has been operationalised in

Delhi last year, making a new beginning in setting up

world class infrastructure in this sector with public-private

participation.

The tonnage under Indian flag crossed the 70 million

mark for the first time in October, 20i0. The capacity of

Indian ports crossed one billion tonnes per annum in

January, 207.

The Indian Railways have prepared a road map for

high growth, rapid expansion of their network,

augmentation of capacity and modernization. Work on the

Eastern & Western Dedicated Freight Corridors has

commenced.

The development of highways is receiving priority

attention. Almost 76,000 kms of road construction works

is in progress. My government has approved a scheme

for the development of over 4,00 km of national highways

and 4,300 km of state roads in left-wing extremism

affected areas as a special project. The Arunachal

Pradesh package for road & highways, involving

development of about 2300 km length of roads, including

the trans-Arunachal Highway, is expected to be completed

by June, 205.
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There has been a massive growth in foreign tourist

arrivals despite the global meltdown. Considering the

immense potential of employment generation offered by

the tourism sector, my government proposes to provide

training to at least ten thousand unemployed youth in

this field.

To enhance the country's energy security, my government

is encouraging the national oil companies to aggressively

pursue equity oil and gas opportunities overseas. The

ninth round of the New Exploration Licensing Policy has

been launched to harness the hydrocarbon potential of

the country. Identification and exploitation of shale gas

potential are being given priority.

Special Economic Zones have provided the requisite

facilities to support production for export, with exports

from such zones more than doubling last year to exceed

Rs. 2 lakh crore. The Delhi Mumbai Industrial Corridor,

which is under implementation, will provide world class

infrastructure for manufacturing.

The micro, small and medium enterprises sector

continues to retain its dynamism in terms of production,

employment generation and contribution to exports. New

initiatives will be launched shortly based on the report of

the Task Force on Micro, Small and Medium Enterprises.

The khadi sector is a very large employer, with khadi

and village units giving employment to over one crore

persons. A comprehensive Khadi Reform Programme has

been launched.

My government is steadfast in the pursuit of inclusive

growth and empowerment of the weaker sections of our

society. More than 0 lakh titles have been distributed so

far under the Scheduled Tribes and Other Traditional

Forest Dwellers (Recognition of Forest Rights) Act. The

Scheduled Caste Sub Plan and the Tribal Sub Plan

guidelines have been reviewed to ensure effective

fulfillment of their objectives. Works under the Mahatma

Gandhi National Rural Employment Guarantee Act,

designed to improve productivity, can now be taken up

on private land belonging to members of the Scheduled

Castes, Scheduled Tribes and other disadvantaged

sections. Scholarship rates have been revised which will

benefit 45 lakh students belonging to the Scheduled

castes. More than 38 lakh students belonging to minority

communities have benefitted from various scholarship

schemes designed to assist them. Hon'ble Members would

be glad to know that close to half of these beneficiaries

are girl students. The number of scholarships under the.
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Rajiv Gandhi National Fellowship for Scheduled Caste

students has been increased.

in 2004, my government unveiled an innovative

programme of Bharat Nirman. It was designed to improve

the quality of life in our villages and small towns by

addressing gaps in rural infrastructure. The second phase

began in 2009.

Nearly 90,000 villages have been electrified and free

electricity connections have been provided to about ।.40

crore households below the poverty line. There has been

impressive progress in bringing additional area under

assured irrigation and connecting rural areas with all

weather roads. The target of 40% rural teledensity by

20/4 is likely to be exceeded. All panchayats will be

provided with broad band connectivity in the next three

years.

The original target of providing safe drinking water to

more than 55,000 uncovered habitations has been nearly

achieved; only 03 habitations now remain uncovered.

Nearly 70 lakh houses were constructed in the first phase

of Bharat Nirman. My government now has an ambitious

target of constructing 20 lakh houses during 2009-4

and 45 lakh houses have been constructed already.

My government had introduced a constitutional

amendment bill to provide reservation for women in

Parliament and State legislatures. This has been passed

by the Rajya Sabha and | hope sincerely that it will be

considered by the Lok Sabha at the earliest.

The Protection of Women against Sexual Harassment

at Workplace Bill has also been introduced in Parliament.

My government aiso proposes to introduce a bill regarding

protection of children from sexual offences.

To address the needs of the old and the needy, my

government has launched ‘Swavalamban’, an old age

pension scheme for workers in the unorganized sectors

of the economy.

{am happy to inform you that my government has

taken a series of steps to commemorate the 50॥ birth

anniversaries of Rabindra Nath Tagore and Swami

Vivekananda in a befitting manner.

Hon'ble Members,

A strong and prosperous nation needs healthy and

educated citizens. During the last seven years, my

government has endeavoured to ensure that our future

generations are healthy, well educated and equipped to

compete in the global market place. India is among the
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few countries with a legally guaranteed Right to Work.

The Mahatma Gandhi National Rural Employment

Guarantee Act has provided an effective social security

net for the poor who are assured employment for 00

days and a wage rate of Rs. 00 per day, adjusted with

the cost of living index. Under this programme,

employment was provided to around 5.25 crore

households in 2009-0. Nearly 0 crore accounts have

been opened to ensure transparency, convenience and

financial inclusion.

The Right to Free and Compulsory Education (RTE)

Act is another step in my government's approach to right-

based governance. The Sarva ShikshaAbhiyan has been

aligned to the implementation of this Act. It has been

scaled up to universalize elementary education with a

universal mid-day meal programme to improve both

enrolment and retention.

My government is committed to universalizing

secondary education through the Rashtriya Madhyamik

Shiksha Abhiyan. A girls’ hostel is being set up in each

of the 3,500 educationally backward blocks in the country

to bring secondary education within the reach of girls.

The Saakshar Bharat programme is designed to improve

adult literacy, especially among the disadvantaged sections

of society. By 2042, it will extend to all 365 districts that

have poor adult female literacy levels.

Our country has a huge advantage in terms of being

a young nation. Our young people have to be invested

with skills if we are to reap the demographic dividend. To

address the skill deficit in various sectors, my government

is taking steps to effect changes in the Apprenticeship

Act, to introduce a large number of modular training

courses, and to make skills training bankable.

The National Rural Health Mission was introduced to

address the need for comprehensive health care in rural

areas. So far, more than Rs. 53,000 crore has been

provided to the states for augmenting the health

infrastructure. During the last five years, my government

has also approved the appointment of more than 53,500

health workers in the health sub- centres in 235 districts

considered extremely deficient in respect of health

services. The coverage of beneficiaries of Janani Suraksha

Yojana has increased from around six lakh in 2005-06 to

nearly one crore in 2009-0. The benefits are already

getting reflected in a decline in infant mortality rates.

My government has initiated a new national

programme for the prevention and control of cancer,
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diabetes, cardio-vascular diseases and stroke. It is

expected that more than 5 crore people over the age of

30 and pregnant women of ail age groups would be

screened under this programme.

Hon’ble Members,

Scientific and technological competence of a high

order is essential for sustained economic growth. A

significant milestone was achieved in the three-stage

indigenous nuclear programme with the commissioning of

the second Power Reactor Processing Plant in Tarapur.

An Academy of Scientific and Innovative Research is being

established to promote inter-disciplinary research and

impart instruction in the frontier areas of science and

technology. A Biotechnology Industry Research Assistance

Council will be set up to augment efforts on food security,

promote industrial research and development and facilitate

innovation in biotechnology. A national programme for Crop

Genetic Enhancement Network will be launched to develop

improved varieties. A Biotechnology Regulatory Authority

of India Bill is proposed to be introduced in this session.

A National Science & Engineering Research Board has

been notified to provide impetus for promoting basic

research in the country.

Management of water resources of our country poses

a major challenge. Emphasis will be given to increasing

public awareness and ensuring participation of

stakeholders in water management. Further, an integrated

river basin approach, combining both surface and ground

water, using advanced technological tools, would be

adopted for water management and conservation.

My government attaches the highest importance to

the implementation of all laws relating to the protection

of the environment and forests. The rapid pace of

economic growth is imposing new challenges. Adeveloping

country like ours must find ways to strike an appropriate

balance between environmental imperatives and

developmental needs. My government has constituted a

Group of Ministers to look into all issues relating to the

reconciliation of environmental concerns arising out of

different kinds of developmental activities, without in any

way diluting our pursuit of ecologically sustainable growth

paths.

Conservation of rivers is an ongoing and collective

effort of the central and state governments. Several

measures have been initiated by my government under

the National Ganga River Basin Authority. A consortium

of seven IITs is preparing a Basin Management Plan for

the river Ganga.
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My government has established a National Green

Tribunal to ensure effective and expeditious disposal of

cases relating to environmental protection and

conservation of forests and other natural resources.

The maintenance of law and order is the primary

responsibility of State governments with the support of

the Central government. Terrorism, fundamentalism, ethnic

violence and left wing extremism continue to pose major

challenges. My government initiated a major revamp in

the security apparatus following the terrorist attack on

Mumbai. A Multi-Agency Centre and Subsidiary Multi-

Agency Centres have been operationalised; the National

Investigation Agency has been constituted. Regional hubs

of National Security Guards have been established. Nearly

a hundred new battalions of Central para-military forces

have been sanctioned and many have been raised in the

last two years. Coastal security has been strengthened.

My government is also committed to provide grants-in-aid

of more than Rs. 2,000 crore to the states, over the next

five years, to fill the gaps in training and infrastructure.

Except for two incidents of terror in Pune and Varanasi,

the internal security scenario has largely been under

control.

The increase in police forces, with emphasis on

recruitment from areas affected by left-wing extremism,

has begun to show results. My government has recently

approved an Integrated Action Plan for 60 selected tribal

and backward districts, in nine states, in order to address

the felt needs of the local population.

The situation in Jammu & Kashmir has improved. A

number of pro-active measures have been taken by the

Central and State governments. An all party delegation

visited the State. The interlocutors have also been

engaged fruitfully in their endeavours. Intensive

engagement with various groups in the North-East has

largely reduced violence in those states.

Hon’ble Members,

| take this opportunity to salute the brave men and

women of our armed forces. My government will continue

to ensure the welfare of servicemen and ex-servicemen

and insist on the highest levels of probity and

professionalism in the armed forces.

My government is taking all necessary steps to

transform our armed forces into a modern force that is
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equipped to meet the security challenges of the twenty

first century. Special attention is being paid to the

indigenous development of defence technologies, the

expansion of defence production capabilities, and the

creation of an environment for private industry to contribute

to defence production. The indigenous multi-role light

combat aircraft, Tejas, is being inducted into’ the Indian

Air Force.

Hon’ble Members,

My government's foreign policy priority remains the

promotion and creation of an environment that is

conducive to the socio-economic transformation of India.

The pursuit of peace, shared prosperity and regional

cooperation within the Indian sub-continent and in our

extended neighbourbood will continue to guide my

government's efforts. High-level visits by the Heads of

States and Governments of Bangladesh, Bhutan, Maldives,

Nepal and Sri Lanka to India during the last year have

led to a qualitatively new level of understanding with our

neighbours. We will continue to work for the return of

stability and peace in Afghanistan and to help the Afghan

people's reconstruction efforts. With Pakistan we seek a

peaceful resolution of issues through a meaningful

dialogue so long as Pakistan does not allow its soil to

be used for terrorist activities against India.

My government has also broadened India's economic

and political relations with the countries of the Gulf, West

Asia, Central Asia and East Asia. My visits to China, our

neighbour, and to Laos and Cambodia, promoted our links

with an area which is increasingly important to India. The

President of Indonesia was the Chief Guest at our

Republic Day, and our relations with Malaysia, Vietnam

and Japan, which were visited by the Prime Minister,

continue to develop steadily.

Millions of our fellow citizens today work in the Gulf

and West Asia. Indians overseas make valuable

contributions to the countries of their residence and they

do us proud. We will continue to work for the welfare of

our diaspora, whose contributions to India we appreciate

and whose links we will foster.

We have an abiding interest in peace, stability and

development of countries in our extended neighbourhood.

Egypt has recently seen momentous developments. As a

democracy ourselves, we welcome the dawn of democracy

elsewhere. My visits to the UAE and Syria significantly

consolidated our relations, as did the Prime Minister's

historic visit to the Kingdom of Saudi Arabia.
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In Centra! Asia, India is now a party to the

Turkmenistan-Afghanistan-Pakistan-India Pipeline Project

which could potentially transform the energy scenario in

this sub-region.

My government intends to hold the second India-

Africa Forum Summit in Ethiopia later this year. As the

first such initiative in Africa by India, it is a measure of

the special place that Africa enjoys in the hearts of the

people of India.

Our relations with the major powers also continue to

develop satisfactorily. The leaders of all five Permanent

Members of the UN Security Council - China, France,

Russia, the UK and the United States of America - visited

India during 2070. My government will continue to work

to realize the full potential of these relationships in the

pursuit of India's interests.

The international economic situation continues to

remain complicated by the after effects of the global

financial crisis. We have worked with our international

partners in the G-20, the BRIC, and the IBSA groupings

to promote an open and inclusive international trading

order, resisting protectionist impulses. The Vice-President

represented India at the last Asia-Europe (ASEM) Summit

in Belgium. We have participated in global climate change

negotiations to fulfil our responsibilities as global citizens,

the demands of global equity, and the imperatives of

India's rapid economic transformation. As a member of

the United Nations Security Council for a two-year term

starting in January this year my government will advance

the cause of peace, development and security, and uphold

the values of multilateralism.

Hon'ble Members,

We are blessed with the benefits of democracy. Our

founding fathers gave us institutions, conventions and

practices that have stood us in good stead. We owe it

to ourselves and to the coming generations to strengthen

these institutions, conventions and practices so that our

future as a strong, free, prosperous and democratic nation

is assured. | offer my best wishes to all of you in this

endeavour.

Jai Hind.
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OBITUARY REFERENCES

[English]

MADAM SPEAKER: Hon'ble Members, | have to

inform the House of the sad demise of five of our former

colleagues, Shri Bali Ram Bhagat, Shri Latafat Ali Khan,

Shrimati Prabhawati Gupta, Shri K. Karunakaran and

Shri T.S. Shrangare.

Shri Bali Ram Bhagat was elected the Speaker of

the Fifth Lok Sabha on 50 January 976, which position

he held till 25 March, 977. As Speaker of the Lok Sabha

he conducted the proceedings of the House with great

distinction. His parliamentary skill, in-depth knowledge of

parliamentary procedures and practices, insight and holistic

vision, coupled with a constructive approach towards the

issues at hand earned him respect from all sections of

the House.

Shri Bhagat was a member of the Provisional

Parliament from {950 to 952; First to Fifth Lok Sabhas

from 952 to 977 and Seventh to Eighth Lok Sabhas

from i980 to 989. He represented the Patna cum

Shahabad Parliamentary Constituency of Bihar during the

First Lok Sabha; Shahabad Parliamentary Constituency

of Bihar during the Second, Third, Fourth and Fifth Lok

Sabhas; Sitamarhi Parliamentary Constituency during the

Seventh Lok Sabha and Arrah Parliamentary Constituency

of Bihar during the Eighth Lok Sabha.

An able administrator, Shri Bhagat served as Minister

of Foreign Trade from February, 969 to November, {969

and Minister of Foreign Trade and Supply from November,

i969 to June, 970; Minister of Steel and Heavy

Engineering from June, 970 to March, 97] and Minister

of External Affairs from September, 985 to May, 986.

He also held various ministerial portfolios as Minister of

State and Deputy Minister in the Union Council of

Ministers.

During his long and distinguished parliamentary

career, Shri Bhagat represented the Indian Parliament at

various international fora. He was a member of the Indian

Delegation to the Inter-Parliamentary Conference held at

Istanbul in 7957 and later at Havana in {984. A human

rights activist, Shri Bhagat led the Indian Delegation to

the United Nations Commission on Human Rights which

was held at Geneva in {982-983. He also had the

distinction of being the Chairman of the United Nations

Seminar on the thirty-third anniversary of the Human

Rights Commission held at Geneva in {983.
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Shri Bhagat served as the Governor of Himachal

Pradesh for a brief period in 993. Later, he was the

Governor of Rajasthan from 30 June i993 to ॥ May

7998.

A veteran freedom fighter and a multifaceted

personality, Shri Bhagat was a well-known journalist and

writer. During the ‘Quit India Movement’, he edited two

weeklies Our Struggle’ and Non-Violent Revolution: \n

947, he started Aashtra Doot; a progressive Hindi

weekly from Patna. He was a regular contributor of articles

on economic, national and international affairs in leading

national newspapers.

In his demise the country has lost a great patriot, a

distinguished Legislator and a true son of the soil.

Shri Bali Ram Bhagat passed away on 2 January,

20ii at New Delhi at the age of 89.

Shri Latafat Ali Knan was a Member of the Fourth

Lok Sabha from 967 to 970 representing the

Muzaffarnagar Parliamentary Constituency of Uttar

Pradesh.

An active social and political worker, Shri Khan was

a member of the Court of the Aligarh Muslim University

during the Fourth Lok Sabha.

Shri Khan strove for upliftment of marginalized

sections of the society particularly for the people belonging

to rural areas. He served as a member of Management

Committee of the व Parishad, District Muzaffanagar

and was also associated with several other organizations

working for the upliftment of the masses.

Shri Latafat Ali Khan passed away on 23 November,

20i0 at Noida, Uttar Pradesh at the age of 89.

Shrimati Prabhawati Gupta was a Member of the

Eighth Lok Sabha from 984 to 989 representing the

Motihari Parliamentary Constituency of Bihar.

Shrimati Gupta was a Member of the Bihar Legislative

Assembly from 952 to 962 and from 977 to 984.

She was also a Member of the Bihar Legislative Council

from 972 to 970. She served as a Member of the

Panel of Chairmen in the Bihar Legislative Assembly and

Bihar Legislative Council.

Shrimati Gupta was the Minister of State for Mines

and Geology from 973 to 974 and Minister of State for

Jails, Transport and Housing from 7980 to 983 in the
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Government of Bihar. She also served as the Cabinet

Minister for Labour, Employment and Training during 983

in the Government of Bihar.

Shrimati Gupta served as a Member of the Public

Accounts Committee during the Eighth Lok Sabha.

A committed social and political worker, Shrimati

Gupta was a member of the State Social Welfare Board,

Bihar. She played a proactive role in the upliftment of

women and children. She worked for the welfare of

weaker sections of the society.

Shrimati Gupta was a Member of the delegation to

the |.L.O. Conference held in Switzerland in 984 and a

member of the Political Mission to Mauritius in 976.

Shrimati Prabhawati Gupta passed away on ¶0 December,

2049 at Patna at the age of 82.

Shri K. Karunakaran was a Member of Twelfth and

Thirteenth Lok Sabhas from 998 to 2004 representing

the Thiruvananthapuram and Mukundapuram Parliamentary

Constituencies of Kerala, respectively.

During his long and illustrious political career spanning

over a period of more than six and a half decades, Shri

Karunakaran served as a Member of the Cochin

Legislative Assembly from 948 to 949 and as a Member

of the Travancore-Cochin Legislative Assembly from 952

to 954. He was a Member of the Kerala Legislative

Assembly for seven terms from 965 to 995. He was

Minister of Home Affairs in the Government of Kerala

from 97/ to 977. He served as Chairman, Public

Accounts Committee in the Kerala Legislative Assembly

from {968 to 970. He was Leader of Opposition in

Kerala Legislative Assembly from 967 to 969; in 978;

from 980 to 98 and again from 987 to 994.

Shri Karunakaran also served as a Member of Rajya

Sabha for three terms representing the State of Kerala.

An astute administrator, Shri Karunakaran held the

Office of the Chief Minister of Kerala for four terms from

March to April, 977; from 984 to 982; again from

982 to 987 and from 99/ to 995. Shri Karunakaran

also served as the Union Minister of Industries from June

995 to May, 996. He was Chairman, Committee on

Energy and Member of the Rules Committee and General

Purposes Committee during the Twelfth Lok Sabha. He

was a Member of the Rules Committee and Committee

on Transport and Tourism during the Thirteenth Lok

Sabha.
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Popularly known as ‘Leader’, Shri Karunakaran

actively participated in the freedom struggle of the country.

A committed Trade Unionist he was associated in

organization of several Trade Unions. He was the Founder

Member of the Indian National Trade Union Congress

(I.N.T.U.C.), Kerala. He also served as the Chairman,

Committee on Population, National Development Council,

992.

In his demise the country has lost a true friend and

voice of the working class who fought for a society shorn

of social, political and economic inequalities.

Shri K. Karunakaran passed away on 23 December,

20i0 at Thiruvananthapuram at the age of 92.

Shri T. S. Shrangare was a Member of the Sixth Lok

Sabha from 977 to 979 representing Osmanabad

Parliamentary Constituency of Maharashtra.

Shri Shrangare served as the Minister of State in

the Ministry of Communications in the Union Government

from 3i July, 979 to 4 January, 980.

An advocate by profession, Shri Shrangare served

as Assistant Government Pleader and Additional Public

Prosecutor at Sessions Court, Latur. He also served as

the President, Lawyers Bar Association, Latur. An active

political activist, Shri Shrangare played a proactive role

in providing free legal aid to the poor and the needy. He

was associated with the Management of a number of

educational institutions and was also instrumental in setting

up of many educational institutes in his constituency.

Shri T.S. Shrangare passed away on 8 January, 204

at Latur, Maharashtra at the age of 73.

Hon. Members, as you are aware, Pandit Bhimsen

Joshi, the legendary classical singer is no more with us.

Pandit Bhimsen Joshi, enthralled generations of music

lovers in India and abroad with his mesmerising redentions

of Hindustani classical and devotional music.

Pandit Bhimsen Joshi was instrumental in bringing

classical music closer to the masses. ‘M/e sur mera

tumhard, the song on the theme of national integration

aired more than two decades ago had a phenomenal

impact and established a connect between Pandit Bhimsen

Joshi and the common man.

Several prestigious awards, namely, the Sangeet

Natak Akademi Award, the Tansen Samman, the Padma



9 Obituary References

Shri, the Padma Bhushan, the Padma Vibhushan and

the country’s highest civilian award, the Bharat Ratna,

were conferred upon him.

Though the huge void created by his demise would

never be filled, the universal appeal of his music would

continue to inspire generations of music lovers.

Pandit Bhimsen Joshi, passed away on 24 January,

20i at Pune at the age of 89.

We deeply mourn the loss of these friends and | am

sure the House would join me in conveying our

condolences to the bereaved families.

Hon. Members, on {4 January, 20, in a tragic

incident at least 02 pilgrims including children lost their

lives and over hundred others were injured. This tragedy

occurred in a stampede which was triggered when a

jeep went out of control and crashed into devotees

returning from the annual Sabarimala pilgrimage at

Pulmedu near Vandiperiyar in Kerala’s Idukki district.
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The House expresses its profound sorrow on this

tragedy which has brought pain and suffering to the

families of the bereaved and injured.

| am sure the House would join me in expressing

grief over this tragic incident.

The House may now stand in silence for a short

while as a mark of respect to the memory of the departed.

2.40 hrs.

The Members then stood in silence for a short while.

MADAM SPEAKER: The House stands adjourned to

meet again tomorrow at {7.00 a.m.

72.4 hrs.

The Lok sabha then adjourned tif Eleven of the Clock

on Tuesday, February 22, 04722८72 3,

7992 (Saka).
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